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Migration of persons from Ranchi Distt. 
(Bihar) to other states 

612. SHRI N. E. HORO: Will the Minis. 
ter of HOME AFFAIRS be plea ed te> 
state: 

(a) the number of per ons (mate and 
female) of Ranchi di" trict -in Bihar that 
have migrated to other States since 
1977-78; 

(b) the main reasons for migration; and 

(c) whether it is a fact that during the 
period January, July, 1982, as many as 
2 500 person have migrated out of Ranchi 
di trict to distant States like Punjab, Har-
yana, Uttar Pradesh and "Rajasthan7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME' An'Am (SllRI 
NIHAR RANJAN LASK.AR): (a) The 
information is not available. 

(b) In view of (a) above, the question 
does not arise. 

(c) Government have no information. 

Authority for identification of foreigners 
and election io Assam 

613. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Mini ter of 
HOME AFFAIRS be plea ed to state: 

(a) whether it is a fact that Govern-
ment propo e to et up an authority for 
identification of foreigners in Assam and 
to hold election before March, 1983; and 




